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AHMEDABAD MUNICIPAL
| CORPORATION-SOUTH ZONE

South rone office Bullding, Rambaug,
Maninagar Ahmedabad

SZ-E-Tender Notice No-20/2025-26
Road Work- 2, Drainage /SWD works -3,

Building works-5,
Total Works =10

{1] Data of onling Submagsion == DY
|2} Date of phiyscal Submession - D
131 Tendes Opaning Dale

20228 1o DL 100326 Up o 1800 Hrs.
140326 Lip lo 16.00 Hrs
- To be intirmabed afer tethascal bid eveluation
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GUJARAT METRO RAIL
CORPORATION (GMRC) LIMITED

-

{GPY of Govt. of India and Govt, of Gujant)
= Block Mo.t, Firsk Floor, Karmayegi Bhavan, Ssctor 10i4,
wiuail Al Gandhinagar: 382010, Guigral (CIN)- US0200G120M05GC0568407

TENDER NOTIFICATION No.: GMRC/F&A/IND ASI01/2026
Dated : 27th February, 2026

GMRC Limited, &' Spectal Purpose Vehicle of Govemment of Indiz (Gol) and
Gavernment of Gujarat [GoG) farmed for tha implemantation of Matro Rall Project
inviting sealed (enders m 3 Packets from Charered Aocoundant firms for (ke
“Appaintment of Consultant for Preparation of Financlal Statement as per
IND AS for Financial Year 2025-2026" of Gujarat Metre Rail Corparation
(GMRC) Limited.”

Please wisil www gujaratmetrorall.com for eligibility criteria
applying‘downloading the tenderand for mare details. The last date and time for
Bid Submissionsis 16.03.2026 al 18:00 Hrs.

Ay clarfication/comgendumiaddendum fo the tender documents wil be
aploaded on GMRC's Website www.gujaratmetrorall.com withoul any

abligation ar press nofification (VC) General M ERA
Gujarat Metro Rail Corporstion (GMRC) Limited
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IN THE COURT OF HONBLE Mr. N.H. NANDANIYA, Znd ADDL. SR CIVIL JUDGE
AT AHMEDABAD (RURAL), Old High Cowt Bullding Ashram Fiaad, Kavrangpurs, AHMEDABRAD.
[Block No, &, Room Ne. 16

Pinintiff's Adwocals Stil M, A SOLANK

COMMERCIAL CIVIL SUIT NO. 10 OF 2022
Plalntif 1, UNBON BANE OF INDLA MNEXT DATE ; 19/04/2026
Addrens -Hesd Offict at 239, Vidhan Bhavan Marg, Nadman Point,
Mumb=-400021 and one of fs branches amongs! obher Places &l
Sakeiie Branch, Shop Mo 1 and 2, RJP Houss, Anand Nagar Cross
Rosd, Sstalila, Ahmedabad

VERSUS

fr. Sanajay Radhestryam Porwal A Prop, of Mis Drasii| Creation
Address -2, Madhsy Esigte, Wear Yiay Park BRTS, Opp. Bajararg
Ashram, Hirawadi Road, Saljper Bagha, Ahmataban-392245
Sned Mo, 308, Snubh Industrial Estate, Kalhwads G.L.0.C, Katmwada,
fhmadsbad.
SUB: Sult For Recovary of Amount Rs 18 40,818 89/

Wharmas Yo tha Dalendani no. 1 are heraby informad Bl the summeans issued
egainst yau by Ihis o Bhiough register post has relumed urserved subsequently, and
@8 your cwirenl wheresbouls @8 Wnknown, henoe in e consaquences plrnlnllﬂ
AwGEatA ha Iﬂlﬂ appicion vide Exn. 10 and coun ondemsd o il Samiare
ELmmMonE s p

Whieresas the plamlll abova named bas inslfided g sull refating io-a commiercis
despule agEinst you and you are nereby summonsed (o fs 5 wrilien sEtamenl within 30
days of me senyice of e presant gummans 2nd i cass you fall fo e ihe witien
stabarment wilfury th sand porod of 50 days. you shall be allowsd o Tile e wotlon
slaterment on such ofher days, 85 may be spocified by the courl for reesons o be
recordad nownting Bnd on peymeni of such costs as the coun deems 4, bul which shall
o b Ieiler (rian 1200 s rom the date of services of aumemcas. On axgiry of 120 days
rom the dala of services of summons you shail forfeif the nghl io fils the weitten
glabarment 8nd the court shall ot &llo thewrittan alaterment b be teken on record

You are reguired o appesr in this Court in perse, o By @ plesder duly instrucked
and able o answer a8l he matardal ouastions misling o suit, of who shall- ba
accoimpeEned by Eomme pensom ghia fo Bnewer all snch questions wilhin 30 days from thes
public nolize 4o arawor the claim idged by ibe plomtif as proyed ond futher yol ane
haraby o produce on e saeid dey & documsnis in Your possassicn or B upan
which you hase your defense o clelm ko sel-off or coupierclaim wau shall anter such
docurments in list i be annaeasd 1o Ba writtan Slalament

Taka rohoe thal, in defaull of your appearance on the day before merhorsed 1he
Ll wif be heard and delermined in your absenca.

Givad undar my hand and saal of the Court ths. 17 day of FEBRUARY, 2028

By Order,

Dofendant :1.

K. P, SHETH]
Rapistrar
Prinicipal Benior Clvll Cournt

Checkod by a (R, Ot High Court Bl

PUBLIC NOTICE

H.d RM’H’}I (i, & MOOD) |
" SUPT " SUPT. Ashram Aoad, Mavrangpurs, Ahmedabad,

Institute of Teaching & Research in Ayurveda

@ {Institute of Mational Importance) @
Ministry of Ayush, Government of India

Cpp. B - Dhvision Pollce Station, Gurudwara Road, Jamnagar — 361 002
Websita: https//fitra.acin/ Email: directori@tra.aduw.in

(Adverrisement No. TTRATII026)
Institute of Teaching ond Research in Ayurveds (ITRA) inviles
epphcations for [ollowing Tesching & Non-icaching posts o be
filled-up by Direct Recraitment in preseribed applicztion fom
A.  Teaching Posts-

My il

Same of %Mo i poes di Fay EI:III. emarks
s s gmr T O )
Lalg oy
| SwusthaVrita w-Lin
Amdemic Level-[4
Professir 3 ':r""“‘:" 8- {Pay Beale 1,44, 300
i) i 2,0M.300) NP 54
- nilimisadhle ag per
f
i :“f"l‘l’_l ;:‘L“’ MAEWS | Cémrad Gost. Rl
I sty me
Adadaimk Level-13- Bavrroiiinl
Aszociniy A | Pay Seale feypreed liw
Pralessor i et i inya 5T | N1 A-0T, ee Pl Ol
T lhackingi SIPA oy sdmioibd: iy
As ey Dot | Gt wknzel in
Rules mvailabiksy
_____ il Vjiness
[ o i ik |1 LB af appleed
{Backlng) W Evond
B Elll-ﬂ'-hl.ﬂﬂ'lﬂ. [LEET Academic Levek LE ———
Svlagn i K § Py rmle- 35, K1
Professir == LAZA00) = NPA &y
{15 T Sk v T it MAWS udminatl 15 pes
N e riym Sharira -1 Centrad Ciowt. Railes
] (RS e ] [
ik legi
B. Mon-Teaching Posts-
I L1 Lo 1'ss -
Yo ey P Camgory Toml
|| Tty Diccsorn (1G] AL Ll | P f:“’ w
1| Tepey Mirecsor (Pharmacy) A¢ Lexel-f U '{Ff‘" u
| Dippaty hindctar (L) Al Lveted | i '11‘"' <)
v LT T
i Mhgrmoteuitical Chenilst A Lizentl =1 I 1‘.';11' il

For detailts of essentml gqualifications, experience, application
procedures, prescribed application form along with requized fees
undd other general conditions, (he interested & elipible candidates
are instrucied to visit [nstitute website: Rips s i ac.dn
Closing: Date: 12.04.2026,

Director, ITRA. Jamnagar

{

O

@

® E= S




THE INDIAN EXPRESS

FRIDAY, FEERUARY 27.2026 7

AIIMEMBA[I MUNICIPAL CORPORATIONY
3 MAHANAGAR SEVA SADAN

et TENDER NOTICE

2247 WATER OPERATION (E & ) DEPARTHENT

[1] Augmantation work with SITC of Pumping Machinary with refated
Mechanical, Efectrical, Instrumentation and Chil works for YWater
Distribution Siation At Bodakdey ADE and Bodakday Trilok of
Morth Viast Zona of ANIC.

Rata conract for Cleaning werk of sompaund of various Water
Distribution Stations along with labour and Material of Central
zona of AMC for Three Yaars.

Aata contract for Cleaning wors of compound of various YWaler
Distribution Stations along wath labour angd Material of West Zone
of AMG for Three Yaars,

(4) Rata contact for Gleaning work of compound of various Waker
Distribution Stations zlong with iaour and Matarial of Morth West
Zone of AN for Threa Years,

5] Rate contract for Gleaning work of compound of various Water

Distribution Stations along with izbour and Matarial of Sooth West

Zonaof AMC for ThreeYears,

i2

3

Last Date ol Online Date : 24/03/2026 up 1o 18:00 Hrs
Tender Submission
Last Dato of Tonder Submission | Date : 25032026 up fo 15:30 Hrs
Drate of !J_Ee_nigg of Teehnical Bid | Date :25/03,/2026 at 16:00 Hrs
.Ilimlh and Tender Aallable on | www.lender. nprocine eom 4
Notification
Government of Gujarat
Revenue Departmeant
Sachivalaya, Gandhinagar.

{The Right to Fair Compensation and Transparency in Land
Acquisition, Rahabilitation and Hesettlomeant Act, 2013)
(30of 2013)

District:-Vadodara
No- AM-M-2026-228-1 BN-142026-100-GH Date:-21 FEB 2026
Wheraas it appears to the Governmeant of Gujarat, that tha
land is likely to be neadad jor public purpose viz. for the
purpose of construction of the mitastructure project of
"Construction of Savii-Timba Road 000 1o 0/38°,
Mow theralore in exercise of the powers conferred by sub
sacticn (1)of section (2) of "The Right to fair Compensation
and Transparency n Land Acguisiton, Behabilitation and
Resetflement Act, 2013 (30 of 2013} (herein alter referred io
as "Tha Act™) and the Rules made there-under, it is hareby
nofified that the Government of Gujarat intends to acquire tha
said kand for the public purpose of the infrastructure project
specified above.
Mow whereas a proposal is made for acguisition of the above
mentioned proposad project of "Construction of Savii-Timba
Road 00 to /38" the bare minimum area of fand to be
acquired, for the Project s HA. 01-00-45 Sgmir. and is
situated within the boondary limit of: Village: Praiappura,
Taluka:Desar, Dist. Vadodara.
Mow wheraas it appears to the State Government that it is
sxpeadiant toaxampt inpubiicinterast such areaof H.A. 01 -00-
45 Sgmir. of land to be acguired, for the above stated
imfrastructure project, from the application of the provision of
chapter I and Il of tha Act.
Mow theraiore, In exercise of the powears contermed by section
10{A} of The Act [inserted by section 3 of The RECTLARR
[Gujarat Amandmeant) Act, 2016) (Guiarat ActNo, 12 of 201 B)
The Government of Gujarat, heraby exempt in pubdicinterest,
the area of H.A. 01-00-45 Sg.mir. land is situated within the
boundary limit of: Village: Pratappura, Taluka: Desar, Dist
Vadodara o be acquired for the "Construction of Savli-Timba
Road 00 to 0/38" from the application of the provision of
chapter HLand lllof The Act.

Byorderand in the name of the Governor of Gujarat,

(RAJ NAMERA)
Under Secretary o Government

1)

3

(4)

INF-VAD-1543-25-26

NOTIFICATION
GOVERNMENT OF GUJARAT
REVENUE DEPARTMENT
SECRETARIAL, CGANDHINAGAR
(The Right te Fair Compensation and Transparency in Land
Acquisition, Rehabilitation and Resettlement Act. 2013)
{30 of 201 3
Dist:-Veadodara
Mo AM-M-2026-141-LBN-122025-1590-GH. Drate:-11M02/2026
inammaenllhepmamedbysuh-mn[ﬂufsmﬁnf
tha Right bo Fair Compensation and Transparency in Land
Rehabilitation & Hesstfiament Act, 2043 (Mo. 30 of 2043} H'lamrnafbr
referred o as "the Act”), the Government of Gujarathersby declares that
the landiands mentoned in the Schedule annexsd hersio ialare
required for the purpose of acquisiion for the public purpose of
Mumbai-Ahemedabad High Speed Rail Project.
(2}t is notifed that,

{f) The area of land lands required for the above project & 00-04
20hector are =q mirs. And 15 al Villsge:-Chansad of Taluks:-
Padra of District Vadodara;

The public purposs involved in the abowe project is construction
of the infrastructure project of "Mumbesi Ahemedabad High
Speed Aail Project”

The reascns necessitatng the displacemant of the affectad
personz are Due o acquisition of the Land, specified in the
SCHEDULE for public purpose of construction of the
infrastructure project of “Mumbai Ahemeadabad High Spead Rail

2

3

Project

Under Section 104 of the Gujarat Act of 12 of 2016, exemption. s
grean under Section 107 of the Act vide Revenoe department
Gowernament of Gujanat Motification Mo AM-M-2025-683-LBN
12H025-1580-GH. Date:-16/002025 it is not required for the
summeary of the Social Impact Assessment Report

The particulars of the Officer under section 43 of the Actare as
under Deputy Collector and Prant Officer Vadodara (Fural).
Vadodama

All the persons mterested in these lands ame hersby notified not o
chstruct and disturts any Surveyor or ofher siaf o enler upon and
survey the land. Any transaction in respect of whole or part of these
lands in whatsoewer manner including by sale, lease, morfgage.
change of name, exchange entered into afier the dale of this
Notification made without permission of the Collector shall not be
taken into consideration by the officer assessing the compensabon
unidar section 27 of the Act for a particular portion of the land as may
be finally acquired

The Gowvernmeant of Gujarat. i safisfied about acouisifion of the land
for aforesaid public purpose, may publish final declaration undar
sacton 19 of the Act in this regard in the manner and timeframs =0
prescribed under the Act. In case the acquisition is droppea partially or
entirely, such facts shall be notified in a proper manner as providad
undar the Act

In exercise of the powers under clawss {g) of section 3 of the Actread
with Revenus Departmenfs, Government Resolution No NME-
102017-1238-D1 Date 2022017 the state Government i pleased
o designate Deputy Collector & Print Officer Vadodara (Ruraf).
‘adodara to functon and discharge the duties as Collector under the
provisions of the Actin respect of these lands

Ohechicn to the scquisition if any acquisibon f any, may be filed by the
personinterested within 60/ {sudy days) from the date of the publicaiion
of this notification as provided under secton-15 of the ACT before the
Deputy Collector and Prant Officer, Vadodara {Rural)

SCHEDULE

4

{5)

3

{4)

(5}

(E)

Dhstrict : Vadodars Taluka : Padre Village : Chansad
T Survey NoJ Area to be Acquired
No. Block Mo. (H.ARE.Sq.-mir]}

[ 1174 00-01-20
Total Area 00-01-20

By order and in the name of Governor of Gujarat

Sd/- (RAJ MAMERA)

INF-VAD-1546-25-26 Under Secretary to Government

Cline Tender
Natice No.19, 2025-26
Exceufive Engimeer, Panchavat B & B Tivision, Jilla Panchayat
Bhavan, Jills Seva Sedan inside Lonawade, Dist. Mubiagar, Phone NoJ02674
152113 Fur Road & Beilding work Amount of Rs.7.88 to Re.55001 lags E-
Tender From the Eligible & Approved Registered comfracior with B & B
Depariment Gujaral State [or further Particulars cootact above offiee or
viit  us  on Websites https:/ttender nprocure.com _oe

" :

0.0 F.OR kincer shali sand throwgh BLF ALY 10 Esecltive Engineer Division
within 7 davs fom the Jast date 00 opening. Penelrative action for nes sabeiming, 0.0 f
F LR in Uinprngl (o Exscote Enneer by badder shall be inifiziad

"Onliee Submision | D22 TO VT, 17032006 '
Time, 1500 Hes.
| Dipeming of render {Onling) P11k 20
Time 1L k. INF GODHRA 1071.28
gj #im 30w
Bmnds off Boroda
https:fbankofbaroda bank.in atha s St s

e-Aucticn cum Sale Notice

Bank of Baroda Imvites offer for E auction-cum-sale of Bank's
owned vehlcles on “AS=IS-WHERE-IS & WHATEVER=IT-IS
BASIS®

Detalls are avallable undsr ‘e Auction sectlan® on
Bank'z - Websita! htps:/bankofbaroda.bank.in and on
"auctiontiger” websile hitps:/lwww.auctiontiger.nat/.
Addendum, If any, shall be (ssued on Bank's website under
‘s-fuction section’. Biddars are adviged to chack the wabsite
before submission of Pre-Bid EMD / Commencement .of
auction.

Lazt date of EMD / Pre-Bid Payment Submission:
20/03/2026 before 04.00 P.0.

Date and Time of Auction: 24/03/2026 Between 11.00 A.M.

1o 6200 P.M. Lalit Narayan Mohanta
Asst. Gensral Manager [
Piace: Mumbai Corparats Office Administration ([COA) =
Date: 25.02.2026 Baroda Corporate Centre, BKG, Mumbai
Motification
Government of Gujarat
Rewvanue Depariment

Sachivalaya, Gandhinagar.

{The Hight o Fair Compensation and Trensparency in Land
Acquisition, Rehabilitation and Resattiement Act, 2013)
(300f2013)

Districl-Vadodara
No:- AM-M-2026-231 - BN-142026-202-GH Date:-21 FEB 2026
Wharaas it appears to the Government of Gujarat, that the
land s fikely to ba neaded for public purpose viz. for the
purpose of construction of the infrastructure project of
"Construction of Savii-Timba Poad 0/0 fo 038"
{1) Now thorafore in axercise of the powers confarred by sub
section (1) of saction {2) of "The Right to fair Componsation
and Trapsparency in Land Acguisifion, Rehabilitafion and
Rezafifement Act, 2043 (20 of 2013) (herein afler referred io
as "The Acl") and the Rules made there-under, it is hareby
notified that the Govermment of Gujaratintends to acquira the
said land for the public purpose of the infrastructure project
specified above.
Now whareas a proposal is made foracquisition of the above
mentioned proposad project of "Construction of Savii-Timba
Road 040 to 0/38" the bare minimum area of land fo be
acquired, for the Project is HA. 03-6268 Sgmir and is
situaiad within the boundary imit of: Vilage: Valavav, Taluka:
Desar, Dist Vadodara.
MNow whereas it appears to the State Govermment that it is
axpediant to exempt in publicinterest such areaof H A 03-62-
68 Sgmir. of land fo be acquired, for the above staled
mfrastructure project, from the application of the provision of
chapter |l and Il of the Acl.
Mow therefore, inexarcize of the powers conferred by section
1{A) of The Act [inserted by section 3 of The RFCTLARR
{Gujarat Amendment) Act, 2016} (Gujarat Act No. 120f 2016)
The Government of Gujarat, hereby exsamptin publicinterest,
the-area of H.A. 03-62-68 Sq.mtr. land 5 situated within the
boundary limit of: Vikage: Valavav, Taluka: Desar, Dist
Vadodara to be acquired for the "Construction of Savii-Timba
Aoad O/ to 038" from the application of tha provision of
chapter il and llof The Act.
By ordar and in the name of the Govermor of Gujarat,
(RAJ NAMERA)
Under Sacretary to Govermmant

{2}

(30

(4)

INF-VAD-1542-25-26

ﬁ‘ WESTERN RAILWAY - AHMEDABAD DIVISION

PROVIDING LONG HAUL
LOOP |INE & DUTDOOR

AND INDDOR_SIGNALING
Dy Chief Signal & Telecom
Enginear, Construction, Westam
Railway. 3rd Floor, A" Wing.
MNIRMAN BHAWAMN, mear DRM
Office, Opposite GCS Hospital,
Ahmedshad-382345. acting for and
on behalf of the President of Indis
imvites e-Tender for the following
work 1. Tender No.: DY.CSTEC-
VADI2025-26M20 2. NMame of
work: Design, Modification,
Alteration Augmentation.
Manulacture, Supply. Insialation,
WinngTesting and Commessioning
of Hot Siand by Existing Ansakdo
maks Electronic Interocking [EI)
System for Providing Long Hal
loop line at Devalya station Outdoor
and Indoor Signaling work in
connection with doubding work
betwesn Viramgam-Samakhail
saction on Ahmedabad Dwision of
Western Raiway. 3. Approximate
costof work: Rs 5,14 38447/~ (Rs.
Fwa Crore Fourtean Lakhs Thirty-
Eight Thousand Four Hundned
Forty-Seven Only)4. Bid security:
R&s.4,07,200/-(Rs. Four Lakhs
Seven Thousand Two Hundred
only} 5. Date of time of
submission and opening of
tender: Submission of E-lendar
18.03.2026 Up to 1500 Hrs. and
openingat 15.30 Hra_ of 18032026
G.Time and Date for opening of
E- Bid: 15.30 hrs. on 18.03 2026
T. Website particular and Motice
Board wheare details of tender can
be seen & address of the office:
Website: www ireps_gov.in Office
of the Dy. Chief Signal & Telecom
Enginesr {Const.)-1, Western
Railway, Ahmedabad (Gujarat -
382345) 4. Completion period of
work: Sie (06) Months from date of

Emulmd!naaplwmm -
Like us. an; B facebookcomiWestarmRly

OQUTSOURCING OF NON-FOWER BLOCK OVERHEAD EQUIPMENT
(OHE)} MAINTENANCE ACTIVITIES & OHE MODIFICATION
E- TEHDER HD'I.’H:E Hn &DEEHHMDI.‘SEHIIEE—E] dﬂL 2502 2026

REPLACEMENT OF
TRANSFORMER
The Dnisional Railway Manager
I TRD) Western Railway,
Bhavnagar Para invites E-lender
on behslf of President of indiz for
the foli;wing work. Tender Mo 11-
TRDEVP-2025-26. Mame of Work:
Bhavnagar TS5 Replacemant of
Transformer from 1205 MVA 10 21.6
MVA Transformer. Tender smount:
Re. 3024057716 Tender fee:
NIL EMD Amount: Rs. 301,200 ~
Address: DRM (Traction) BVF,
DRM Office, Bhavnagar Para-
364003 The bidders have fo apply
onfing through link i_.e.
www_ireps.gov.in only. For further
datails plesse wisit website
www ireps_gowin. Last date io
apply onfine will be 23.03.2026 up
to 15:00 hr= for sbove mentioned
tendass.

Sr | E-Tender | “Estimated | Earnest
o wa | el Wt Nit Costfrs ) | Moneyifts)
' of MNon-FPowar block Overhead Equmml
1 TRIO-ADI- 10|—E;mnmmmulmmdatﬂ Viramgarm, |
T-24.202526 | Kaiol, A ap TRD O af €252 T4, 65050y 251, 400V-
IDmsnﬂﬁ:le‘l’emm
Im{nmdﬁnuhmhmvmﬂim of direct|
TRD-ADL  |connecivity from SB1-B to ICD from @ine no 8 and - C
2 T‘iZRS—Z]!E?Elﬁlg L of e ; by PSC U TO3TT 12350 | € 4,87 600!
type siah

Date and time u-[:mhrﬂnlon H:JE later man 1SDGIks mzsuam Datnandﬂrrnuf
opaening : 25.03 2026 al 15.30 Hrs. Address of the office = Sr. Divisional Elecincal Engineer,
DR.M. Office (W.R.), Near Chamunda bridge, Opp: GCS hospital, Naroda road, Amdupura,
Ahmodabad-382345. Website dotails : www.ireps.gov.in

Like on o I3 facebook comWestamPty = Fallow s on: BN rafittor. camWasternRly

Motification
Government of Gujarat
Revenue Depariment
Sachivalaya, Gandhinagar.
{ The Right to Fair Comipenzation and Transparency in Land
Acquisition, Rehabilitation and Rasettioment Act, 2013)
{30 of 2013}

District--Vadodara

MNo:- AM-M-2026-220-1 BN-142026-205-GH Data--21 FEB 2026
Whereas it appears to the Govarnment of Gujarat, that tha
land = hkely o be needed for public purpose viz. for the
purpose of construction of the infrastructure project of
"Construction of Savii-Timba Road 0/0 fo 0/38".

{1} Now therelore in exarcise of the powers confemed by sub
section (1) of section (2) of "Tha Right to fair Compensation
and Transparency in Land Acquisition, Rehabilitation and
Rasettiornant Act, 2013 {30 of 2013} (herein afier rafermad o
as "The Act”) and the Fules mads thare-undaor, it is harcby
nofified that the Govermment of Gujarat intends fo acquira the
said land for the public purpose of the infrastructure project
specified above.

{2) Now wharaas a proposalis made for acquisition of the above
mentionad proposed project of "Construction of Savi-Timba
Road /0 to 038" the bare minimum area of land o be
acquired, for the Project i H.A. 07-46-06 Sgmir. and is
situated wiihin tha boundary imit of-Villaga: Tulsigam, Taluka:
Dea=ar, Dist.Vadodara.

{3} Now whereas it appears to the State Government that it is
expadient to exemptin public interestsuch area of H A O7-46-
08 Sq.mir. of land lo be acquired, for the above staled
infrastructurs projact, from the application of the provizion of
chapterl and Il of the Act.

{4) Now tharefore, in exerciss of the powers confermad by saction
1A} of The Act [inserted by secfion 3 of The BFCTLARR
{Gujarat Amendment) Act, 2016) {Gujarat Act No, 12 0f 2016)
Tha Government of Gujarat, hereby exampt in pubiicinierost,
tha area of H.A 07-46-86 Sq.mir. land is sifuated within the
boundary hmit of: Village: Tulsigam, Taluka: Desar, Dist
Vadodara to beacquirad forthe "Construciion of Savi- Timba
Boad 00 to (V38" from tha apphcation of tha provision of
chapter |l and llof The Act

By order and inthe name of the Governor of Gujarat,
{RAJ NAMERA)
Undor Secretary to Government

INF-VAD-1541-25-26

EVP XEY
ke un oo’ W Pocebook comiWestempty
FORM A
PUBLIC ANNOUNCEMENT

{Ukder Regulation & of the Insofvency and Bankrspicy Banrd of fndia
{Insodvency Retofufion Process for Corporads Pelcons) Regilations, 20146)
FOR THE ATTENTION OF THE CREDITORS OF
STATUS SERAMIK INDIA PVT. LTD.

RELEYANT FAATICULARS
1. | Farme of comporate deiinr | Stairs Sevarmi; india Prieis Uinfted
2 | Omhz of incpenormtlon of componain deblor | 1040 an 20y
A | derhorey Lnoe wiich oorpoain dettor i S0 Arvrodatnen
s inperponaed | mgstencd
L | Comuate cony No 7 Umied (abiy | CERRGEIFOEEE
B

idemificaion M. of cirpteste debine. |
hokchess of the mgeiren (Vioe and | Siock Mo 7L Sae foad W1 K PO, Soraman,

prinpipnl ot {f any) of coponstn |?dm.1 Prantj. GupmL inda - 393130
datin
& | Fsoheery commencement caie in | Heth b 2
rupu:ln’l'm]:nntlzm I ]

7 | Bt chote o Cosee of Py | A0 Aug 2008

resnuticn pepess

g, | Hame and mg=tmon number e | Nesm Ko

rscherny prbesornl Ao e mieim | HAUPA DO PP TOO 2000 3000 L N0
resiution proftestored

g e o e 7 he mEcm
meenution pofeskaml e el

rrt.uzNo.!.Hn.th-mSn\:nn.-Um,
| Gandhidham, Kachoh, Gujarat - STUO0R
I'r:ehulu-m: %alaln:m

—

10 |H:m.|.=Ha&thmllh‘:r||1 Suckety; Achpus
rmeapercenoe wil e e '{'ﬂl"’ﬂhﬂl'ﬂl'l. Faary Guarsh BTG
veei ulon profescral 'l:l|.n5uitm¢'ﬂml'|

11 | Lowed il for b of cinms | 111 hawch 20556
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ISSIONER OF GEOLOGY AND MINING,

INDUSTRIES & MINES DEPARTMENT

—— GOVERNMENT OF GLLARAT
Email : ag-suction-aau-cgm @ gujarst. gowin
Aeai Mo : GeoMinorBlock/OSD & GAVISBE BAN25- 26004
Diate - 27 February 2026

NOTICE INVITING TENDER
“Imwizalion of bios for geond of Cusrmy | sase for Ordinery Sand & Gravel Minsrar

In exercise of the powers confemsd by Sechion 15 of the Mines and Minarals
{Development and Regulation] Act, 1357 andinaccordance with the Gujarat
MinorMmersl Concession Rules, 204 7 notified thereundsar, the Gowermmeant
of Gujarat has identified 06 (Six) Ordinary Sand & Gravel Minamal Blocks for
elactronic auction and hereby invites bids forthe purposss of gant of quarmy
leasa.

Eligibility conditions. date and time, terms and condifions for participating in
the electronic aucton are provided in the Tender Document. Detailed Tender
Documents elong with timelines, notifications, updates and other details for
the e-auction process for the mineral blocks are avallabls in slecironio form
anly and can be downloaded from the website of [n) Code SoluBions-A
division of GNFC Limitad {hitpecifcgm-sauction nprocure com).

Interasted bidders can regester themsalves on the sbows e-auction portal
On'succassiul regisiration, eligibls bidders will obtain logan [0 and passwond
necessary for participation in the e-auction process.

Bale of Tender Documents will commence, on website of 8-awchon portal
provider, from 23 March 2026 which may be obiained afier payment of
5 000-astender document fee againstthe Ordinary Sand & Graveimineral
Block: Model Tender Document & Minsral Block Summary will be available
Fmanfmﬂm'ha maa—amhmpme

Sr, Wineral Locaon Area Type |Estimated
Ko Bicck Mame (village, (i Ha} af Mineral
Taluka, Land Respurce
District) {Govt | (mMT)
.
1 | Chanrdap Osdrary Chandeg. der, | 3.30.00 | Goverrment | 4456500
Sand & Graved ‘Sabarkenina
Biock-F
? |Chandap Cwdinary | Chandep Wer | 33000 | Gowernment | 4.42.200
Sand & Graved ‘Sabarkeniha
Biook-G
3 | Chandap Cedinary Chandeg, idar, | 3.40.00 | Governmenl | 455600
Sand & Grenve] ‘Sabarkenina
Einok-H s
T4 -_EEI.ITpBCI_“ "-MI.EJ']'__. ary | E‘-‘mp&ﬂ_F‘rBﬂ 1..55.&3"_____-__.2,{}?,7‘3]
Sand + Grave Sabarkeniha
Binck-11 N
& |SampedOrdinary | Samped Prentl| 1.50.00 | Government | 208500
Sand + Graves Sabarkeniha
Bhoci-12
& | Sampad Qrdmary Sampad, Prenl]| 2.87.00 | Government | 400,265
Sand + Gras ‘Zabarkeriha
Bhock-13

AIMING HIGH

MINING GrROowTH 2022 Blocks

a-Aicnonsd Suceeslully

g B bf ko tooall ebar Aed Crop Larc @ Parinership lirm
Chweer of Plot Moo | & 2 having Flor arca admcssariog 7284 sq.meters 2laing
welih € snsoructhim therekn prgonieed & constrvcied nothe lond bearing Block
S TS| CMal Sorvey ™u 16T of Moje Mamjusar, Ta, Sav i & Dist Yadudara and
s popeorded Ukt Ohriginnd sale dood 2o 576 & Original Regiorotion receipt
an dnted IW0AY9E Bas been lost'mbsplaced and ds untraceable. This Pabic
Scifbee b hereby Bsosedd eallios ipsin any peramig, Home campan v insibbclsn o
authirity whe neay he in pussesiom of the suid misplaced orizinal decoments or
hasy b amy chaing, inferesd, leo, clogoe, risb, Gtk or inderest, whatber by way of
sale, aorecment, Inheritance, posscssion, suceession, mortoame, e, besse, gifn,
charge, oroctivnable clabm, mzinicoonoe rghs or ooy deeree wha boever, i the
sl prsperty is hereby reguired s make smch claim knoown im writing, along
willy certified copis ol supparting ocomentary eviilemce, b the aelersigned
within 7 days of this publcation of this notor. 20 the address below, Fatting this,
I shall proceed (o feue Hee Title Clearonee Cerrifieale, amil ooy clsim or
ahjection therewfler chall he consilered aswoived und whandimed wnd shall noe
s Imimedine oo winy eliesid, [r 27-m-2 17
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Agplications are imited for Mling up the po3t of Director (Infermational
Cooperation), IGFRE(Hgr.), Dehradun in the: pay scale at Leval-14 of
¥ CPC Pay Matr on depisation basis al Indian Colinel of Forestry
Fesearch and Education, Dehradun.
amiEe TE B s.:gq. aerel]  woEowooon. # gaeEE
hitp:iwwwlcfra.org ¥ 157 T e BEe S A 56T 99
e & | amde= wrat ween o arfam firfir 51,08 2008
The Interested candidat=s may spoly for the ebove seid post as
per detailed advertizement avaligble at ICFRE websile
htip:ihawwicfre.crg. The last date of receipt of applicafions is

31.03.20286, ufla, maareatefitovs
Secretary, ICFRE

Property sltusted at Flat Nos, A-404, D-502, B-543 and A~403 In the scheme
knewn & "Ugati Elegance” situated on TR 111, Fiaal Piot Nos. 73-and 73, in
the Seem of Moje: Miked, within the Regsirstion Diszicl of Ahmedabiad and Su-
DCiisiric! Abmedabad-1 (Mikol) in fe Seem af Vilage Mee: Hiko, Revenus Survey
Mos. 3553 and 35% wete induded in T.F. Schema Ho. 111 and subseduently sletiad
Firal Plat Nes. 773 and 73 on the sad fand. = the stheme wnown as "Ugati
Eltgante,” B origiral owner of Flat Nos, A-404, D-502, B-503 and A-403 was
Prifullaban Hasmukhbhal Brahmbhatl, Thi sad ownes fad oblaired marigage
fnancing J boans for these properies from our oient, Dana Bank (pow Bank of
Baroda), Secter-16 Branch, Ganahinager The mortgages & nematenad wuncer
Serial Nos, 15601114, 15056/14 and 10855924, Acconming?y, the cwner, Prafullnben
Hasmukhbhal Brahmbihatt had depasiied the fllowing Onginal Regsiered Saie
Deeds with owr chenfs bank Flat ho. A-S04; Registered Sgle Depd deled 30-08-
2014 Seral Mo, 10637, Pal Mo. D-502- Regsterad Sae Deed datsd J0-08-2014,
Seral Mo, 10635, Flat Ne. B-503 Regstared Sate Deed dated 30.-08-2014, Seral
M. 10841, Flal Ho. A-400. Registamd Saie Deed dated 30-08- 2014, Serial No.
10638, The afaremertoned vogiral dociments have been iost oy our client bars
emgioyes. Desoie extensive searching, it has not been faund. Regardmg ikis loss,
our chent filed a formal pofce repar [J4amva Jog Complant) & the Saclor-?] Poice
Statan en 20-02-2028 As the propedes are mangsged o cur dient bank, no
peesen, individual; entity, fust, or bank shedld erter info any fransacian regarding
{he said preparties or the st dedumants. [ any swch ransaciion occurs, our cliant
tank shal bear no Rabiliy. The entire respansibility wil lie with ihe partes imabsed in
such fransacians. I any persan, Novidual, entty, est, or bank has any abjecian,
right, e, imtesest, share, claim far maintenance, spsemant rght, o army duss
regertire the sad properfies or fhe ostdocumeants, they may o submit the same with
crgnal tacumentary evidenca o the address betcw within T days. Failng which no
abjection shal b dnfeiared thereater & e dearance shall betaued sctordingly.

Fuox, Parekh Aesociates, Mishank R. Parekh [Advocate

Dena Bany Rajendra T. Parekh (Advazats and Motary
(Bars of Baroda), H.0.: 10, Babyog Buildieg, Lal Darvaia, shmedabad
Zactar-16, B.0.: 241, 3rd Finor, Radhe Scuare, Opp. NID, Reliance
Zandhimegar. Cross Road, Kutasen, Gandhinager M. 5879815123

PUNYASHLOK
AHILYADEVI HOLKAR
SOLAPUR UNIVERSITY,

SOLAPUR — 413255 (Maharashira), INDIA
[Under Maharashira Public Universities Aci, 201E]

Rel.: Adverfisement Mo 1) PAHSUS/Estab/TP-1/2024/212,
did. 24072024, 2) PAHSUS/Estab. (MP-2/2024/213,
did 24/07/2024, 3) PAHSUS/Estab i2024/214, did 240772024,
4)PAHSUS! Estabi2024/215, did. 24/07/2024, 5) PAHSUS/
Estah /2024/235 did 2500/2024, 6) PAHSUS/ Estah/20:25/
262-265, did 1647/ 2025, 7) PAHSUSEsTP-1/2025/276,
did. 18/1042025, 8) PAHSUS! EstiTP-2/2025/277, did
181022025, 9) PAHSUS/ESIYSP-1/2025/278, did. 18/10/2025,
10) PaHSUS/EstVSP-2/2025/270, did 1810/2025, 11)
PaHSUSESISP-4/2025/281 , dtd. 18102025,

Corrigendum to the Advertisement for the
Various Aided Teaching and Statutory Posts

It is hereby nolified to all the concarned that the last date
of submission of apphcation forms for the posts of 1) Professor
2} Associate Professor 3) Dean 4) Direclor of Knowledge
Re=zource: Centre 5) Director of Innovation, Incubation and
Linkapes as advaerfized vide above refarred 1 fo 9 is hersby
axtandad up to 20 March, 2026 (up to 5.00 p. m.).

All are theralore, requested to note that the lasi date of
submission of form is Friday, 20 March, 2026 (up to 5.00
p-mi). The recruitment process will be as per the provisions of
the Government Resolution dated 06/10M2025 for Sr. Noo 11
and Government Resclution dated 11/02/2026 for Sr. No. 1 o
2 and 7 to 10. Further detalls can be downioaded from the
University website susacin under the link of
RacruitmentEmployment Cpporunitios.

Note :

1) Candidates who have provicusly -submitted

applications, need not to apply again, but they can submit

the additional documents and should compulsory submit
fthe given new proforma and send the same fo
ragistrar@ sus.ac.in

2) With reference to Adverfisement Nos. 1 and 2, the

advertiserment that had earfier been cancelled on

181072025 has now been reinstated. Further action will be

taken by considering the applications proviously

submitted by the candidates. Accordingly, the
concernad ‘candidates are not required to pay
the application fee again. Howewer, it is mandatory
fo submit details of any additonal educational
guakfications, research work.and experience cerfificates
and send lo office email registrar@susacin _ for
additional information and new proforma  visid (o
WWW.SLIS 3000

Ref. No. : PAHSUS/EstL./2026/287
Data = 26 February, 2026

Sdl
[Dr. Atul Lakda)
Ve Ragistrar

. Ehmedabad




